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Participation of s Cabinet Minister in
Seourity Coupecil

3627. Bhri B, 8. Sharma: Will the
“mmuwmum
state:

(a) whether it is a fuct that a senior
member of the Indian Cabinet is leav-
ing for US.A. to take part in the
Security Council's deliberations; and

(b) if so, the name of the Minister?

The M of Defonce (Shei
Swaran Siogh): (a) and (b). The
mcr dmmﬂh
chuhhnm Naw York
the Indian delegation to the
Bpecial Session of the -
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